[FORM 3B}
{See ruie 7)
NOTICE OF NOMINATION
Election to the Council of States by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Ageof Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roli of proposers in
of number the list
nominati of maintained
on paper candidate under section
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Place - Patna

Date - 05th March, 2026 Retum‘qg Officer.
Note :— wherever alternative is provided score out the word(s) not applicable,

I.  Subs. by Notifn. No. 5.0. 364 (E), dated the 18 May, 1989, for Forms 3B and 3C.
2. Subs By Notiln No. 5.0. 124(E), dated the 24" February, 1993, for centain words.




[FORM 3B]
(See rule 7)

NOTICE OF NOMINATION

Election to the Council of States by the elected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section

152
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Place - Patna

Date - 05th March, 2026
Note :— wherever alternative is provided score out the word(s) not applicable,

1. Subs. by Notifia. No. 5.0. 364 (E), dated the 18% May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn No. $.0. 124(E), dated the 24 February, 1993, for certain words.

Returning Officer.




[FORM 3B]
(Seerule 7)
NOTICE OF NOMINATION
Election to the Council of States by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section
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Place - Patna
Date - 05th March, 2026 Returning Officer.
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No. S Q. 364 (E), dated the 18" May, 1989, for Forms 3B and 3C.
2 Subs. By Nolifn. No. $.0. 124(E). dated the 24% February. 1993, for certain words.




[FORM 3B]
{See rule 7)
NOTICE OF NOMINATION
Election to the Council of States by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] { candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section
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Place - Patna
Date - 05th March, 2026 Retuh\'\ng Officer.
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs by Notifn. No. $.0. 364 (E). dated the 18" May. 1989, for Forms 3B and 3C.
2. Subs. By Notifn No 5.0 124(E). dated the 24" February, 1993, for certain words.




[FORM 3B]
{Seerule 7)

NOTICE OF NOMINATION

Election to the Council of States by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roli of proposers in
of number the list
nominati of maintained

on paper candidate under section
152
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Place - Patna

Date - 05th March, 2026
Note :— wherever alternative is provided score out the word(s) not applicable.

1. Subs. by Notifn. No. 5.0. 364 (E). dated the L8 May, 1989, for Forms 3B and 3C.
2. Subs. By Notifn. No. 5.0 124(E). dated the 24% February, 1993, for certain words

Returning Officer.




[FORM 3B]
{See rule 7)

NOTICE OF NOMINATION

Election to the Council of States by the clected member of the Legislative Assembly of Bihar

Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the list
nominati of maintained
on paper candidate under section
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Place - Patna

Date - 05th March, 2026
Note :— wherever allernative is provided score out the word(s) not applicable.

I Subs by Notifn No. $.0. 364 (E), deled the 18% May, 1989, for Forms 3B and 3C.
2. Subs By Notifn. No. 5.0. 124(E), dated the 24 February. 1993, for certain words.

Returging Officer.




[FORM 3B]
(Seerule 7)

NOTICE OF NOMINATION

Election to the Council of States by the elected member of the Legislative Assembly of Bihar
Notice is hereby given that the following nominations in respect of the above election have been received up to 3 P.M. today :—

Serial Name of Name of [father Age of Address Party Electoral Names of proposers Serial number
Number Candidate /mother/husband] | candidate Affiliation roll of proposers in
of number the fist

nominati of maintained
on paper candidate under section
152
1 2 3 4 5 6 7 8 9
13 forEm | A = 58 e o- 13, TiReTh WERH AR S 1036 T o e we 150
T+ 2T WERH L Ici IR Aeel 167
foreT-dar T AR HFf 169
IR FER WIS 102
T HAR ami 215
T T 22
APl 166
staram 58 HIE 197
B9 A 9w 112
T AR ST 53
T ‘f 'y
/Y
Place - Patna o 841
Date - 05th March, 2026 Returni ficer. ) /
Note :— wherever alternative is provided score out the word(s) not applicable. fefin #ifegr
1. Subs. by Notifn. No SO 364 (E), dated the 18" May, 1989, for Forms 3B and 3C & B9 @1 fgafls Sl

2. Subs. By Notifn. No. 5.0 124(E), dated the 24 February, 1993, for certain words.




